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 (ii)  Acopyofthe Review  (Hindi
 and  English  versions)  by
 the  Government  on  the
 working of  the  Indian  Coun-
 cil  of  Historical  Research,
 New  Delhi,  for  the  year
 1989-90. [Ptaced  in  Library.
 See  No.  1.1-353/91]

 (3)  Acopy  of  the  Annual  Accounts
 (Hindi  and  English  versions)  of
 the  Central  institute  of  Higher
 Tibetan  Studies,  Sarnath,  for
 the  year  1989-90  together  with
 Audit  Report  thereon.

 (4)  Astatement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers
 mentioned at  (3)  above.  [Placed
 in  Library.  See  No.  LT-354/91]

 (5)  Acopy  of  the  Annual  Accounts

 (Hindi  and  Engiish  versions)  of
 the  Aligarh  Muslim  University,
 Aligarh,  for  the  year  1989-90

 together  with  Audit  Report
 thereon.

 (6)  Astatement  (Hindi  and  English
 versions)  showing  reasons  for

 delay  in  laying  the  papers
 mentioned at  (5)  above.  [Placed
 in  Library.  See  No.  LT-355/91}

 Review  on  the  working  of  and  Annual

 Report  of  National  Scheduled  castes  and
 Scheduled Tribes  Finance  and  Develop-
 ment  Corporation, New  Dethi  for  1989-90

 etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  DALBIR

 SINGH):  On  behalt  of  Shri  Staram  Kesri,  |

 beg  to  fay  on  the  Table—

 (1)  A  copy  each  of  the  following

 papers  (Hindi  and  English  ver-
 sions)  under  sub-section (i)  of

 SRAVANA  21,  1913  (SAKA)

 year  1989-90  along  with

 Audited  Accounts.
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 section  619A  of  the  Companies
 Act,  1956:

 (i)  Review by  the  Government
 on  the  working  of  the  Na-
 tional  Scheduled  Castes
 and  Scheduled  Tribes  Fi-
 nance  and  Development
 Corporation, New  Dethi,  for
 the  year  1989-90.

 (ii)  Annual  Report  of  the  Na-
 tional  Scheduled  Castes
 and  Scheduled  Tribes  Fi-
 nance  and  Development
 Corporation,  New  Delhi,  for

 the  year  1989-90  alongwith
 Audited  Accounts,  and
 comments  of  the  Comp-
 troller  and  Auditor  General
 thereon.

 (2)  Astatement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers
 mentioned at  (1)  above.  [Placed
 in  Library.  See  No.  LT-356/91}

 Reviews  on  the  working  of  and  Annual

 Reports of  Hospital  Services  Consultancy
 Corporation  (india)  Ltd.,  for  1989-90  and
 Medical  Council  of  india  for  1988-89  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMILY
 WELFARE  (SHRIMATI  D.K.  THARADEVI

 SIDHARTHA):  ।  beg  to  lay  on  the  Table—

 (1)  A  copy  each  of  the following
 papers  (Hindi  and  English  ver-

 sions)  under  sub-section  (1)  of
 section  619A  of  the  Companies
 Act,  1956:—

 (i).  Review by  the  Government
 on  the  working  of  the

 Hospital  Services  Consul-

 tancy  Corporation  (India)
 Limited  for  the  year  1989-
 90.

 (ii)  Annual  Report  of  the  Hos-


